
Insolvency and Bankruptcy Board of India 

 

 

Subject: Annual Financial Statement of the Board for 2016-17 and 2017-18 

 

IBBI (Form of Annual Statement of Accounts) Rules, 2018 

As per section 223(1) of the Insolvency and Bankruptcy Code, 2016 the Board shall 

maintain proper accounts and other relevant records and prepare an annual statement of 

accounts in such form as may be prescribed by the Central Government in consultation 

with the Comptroller and Auditor General of India (CAG). Section 223(2) of the Code 

provides that the accounts of the Board shall be audited by the CAG. Further, as per 

section 223(4), the accounts of the Board as certified by the CAG together with audit 

report thereon shall be forwarded annually to the Central Government and that 

Government shall cause the same to be laid before each House of Parliament. 

To comply with the provisions of the IBC, 2016, the Government of India vide 

notification dated 1st May, 2018 has notified the Insolvency and Bankruptcy Board of 

India (Form of Annual Statement of Accounts) Rules, 2018. As per the said Rules, the 

financial statement of the IBBI shall be prepared on historical cost conventions, unless 

otherwise stated and on the accrual method of accounting. 

 

2. Financial Statement for the FY 2017-18 

 

The Board has prepared the Financial Statements for the financial year 2017-18 as per 

the IBBI (Forms of Annual Statement of Accounts) Rules, 2018 and the same shall be 

placed before the Audit Committee meeting scheduled to be held on 25th June, 2018. 

Thereafter, the same shall be placed before the Governing Board duly incorporating the 

comments, if any, of the Audit Committee. A copy of the provisional accounts prepared 

by the Board is being circulated to the members of the Audit Committee and is also 

attached with this note (Annexure ‘A’). 

 

The details of Income and Expenditure of the IBBI for the current financial year 2017-

18 and the previous financial year 2016-17 are given in the table below: - 

  



 

(Rs. Lakh) 

Income and Expenditure of the IBBI 

 2016-17                            2017-18 

Grants and 

Internal 

Revenue 

Receipts Expenditure Opening 

Balance 

Receipts Cumulative 

Receipts 

Expenditure Deficit 

I 2 3 4 (2-3) 5 6 (4+5) 7 8 (6-7) 

Grants-in-

Aid-Salaries 

275 66.99 208.01 300 508.01 593.59 -85.58 

Grants-in-

Aid-

Capital* 

192.86 3.09 189.77 - 189.77 46.32 - 

Grants-in-

Aid-General 

203.28 46.06 157.22 333 490.22 844.68 -354.46 

Internal 

generated 

Revenue 

89.73 - 89.73 288.01 377.74 - 377.74 

Total 760.87 116.14 644.73 921.01 1565.74 1484.59 -62.30 

*Unspent balance of Rs.81.15 lakh 

The total funds available with the IBBI for meeting its expenditure was Rs. 1375.98 

lakh excluding Grants-in-Aid Capital of Rs. 189.77 lakh. Total expenditure of the Board 

for the financial year 2017-18 was Rs. 1484.59 lakh (including fixed assets – Rs.110.16 

lakh). The Board has also utilized its internal revenue of Rs. 377.75 lakh to meet the 

deficit under Grants-in-Aid General and Grants-in-Aid Salary and remaining deficit of 

Rs. 65.37 lakh has been met from the Grants-in-Aid Capital in the month of March 2018. 

The Board has requested to the MCA vide letter dated 13 June, 2018 to regularise the 

amount of Rs. 65.37 lakh utilised from the Grants-in-Aid Capital to meet the deficit in 

March, 2018 and expenditure of Rs.3.09 lakh towards fixed assets. 

As per Rule 4(2) of the IBBI (Forms of Annual Statement of Accounts) Rules, 2018, 

the Annual Statement of Accounts and Balance Sheet of the Board, duly authenticated 

by the Whole Time Members in-charge of Finance Accounts Department of the Board, 

Chairperson of the Audit Committee of the Board and Chairperson, IBBI and approved 

by the Board shall be forwarded to the Comptroller and Auditor General of India, for 

the purposes of audit, within three months of the end of the financial year. 

 

The Governing Board is requested to kindly approve the Financial Statements of the 

IBBI for the FY 2017-18. 

 














































